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BEFORE THE HON’BLE NATIONAL  
 

GREEN TRIBUNAL  
 

SOUTHERN ZONE, AT CHENNAI 
 

Original Application No.30 of 2024 (SZ) 
 

(Earlier O.A. No. 211/2022 (PB) 
 

 

 

S. Karthik, 

Kancheepuram District.    

                                                                 

    …Applicant. 

 
 

Vs 
 

 
 

 

Tamil Nadu Pollution Control Board, 

Through its Member Secretary, 

Chennai and Others.                                                                                

...Respondents 

 

 

 

REPORT FILED ON BEHALF OF 

THE FIRST RESPONDENT – 

TAMIL NADU POLLUTION 

CONTROL BOARD 
 

 

 
 

Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 

 

 

 

                              

Date: 05.08.2024. 

 

 

 

 

Date of hearing on: 05.08.2024 


